
BEFORE THE NATIONAL GREEN TRIBUNAL
SOUTHERN ZONE, CHENNAI.

OA No.225 of2017 (SZ)

B. Prathap Reddy S/o. Venkat Reddy,
R/o. H. No. l-36/1/1.2/37, Chandanagar Village,
Serilingampally Mandal, Ranga Reddy District,
Hyderabad and Ors. ...

.......Applicant(s)
Versus

The State ofTelangana, Rep. by its Principal Secretary to
Municipal Administration, Government of Telangana,
Secretariat Building, Hyderabad and Ors. ... .......Respondents

(HMWS&SB as Respondent No. 3)

Compliance Report submitted bv the HMWS&SB on behalf ofthe 3rd Respondent

I, D. Sridhar Babu, son of Sri Kesava Rao, aged 58 years, Resident of Hyderabad,

Occupation: Government Service, working as the Director Prorects - 1, Hyderabad Metropolitan

Water Supply and Sewerage Board (HMWSSB), Hyderabad, State ofTelangana, do hereby sincerely

state on oath as follows:

1. I submit that I am the deponent herein and Respondent No.3, I am working as the Director

Projects - 1, HMWSSB and as such I am well acquainted with the facts of the case as also I am

authorized and competent to file this Compliance Report on behalf of Respondent No.3.

2. HMWSSB is Respondent No. 3 in the aforesaid OA No. 225 of 201,7 (SZ),we have to file the

Progress Report vide Para No. 56 (viiJ. Hence, this First Progress Report was already filed as on

December, 2021 before the Hon'ble NGT.

3. It is submitted that the Hon'ble NGT vide Order dt. 16.03.2022 has desired to file
Compliance Report about implementation of the directions regarding creation of alternate water

body to the extent of Ac. 7.00. The Respondent No.3 has been following up the matter with the

Government for allotment by way ofpersonal meetings as also letters.

Recently the Respondent No.3 also written letters to (1) the Chief Engineer Lakes, (OSD)-

GHMC and (2J Chief Engineer, Department of lrrigation, Hyderabad. The copies of the letters

written to the GHMC & Irrigation Departments are also enclosed as Annexure - 1 & 2.

4. The Respondent No.3 is continuously following up the matter with the above officials and

will inform the developments in the matter to the Hon'ble NGT.

5. In view ofthe submissions made above, it is therefore prayed that this Hon'ble NGT

may please take note of the Compliance Report in this regard in the Original Application No.

225 of 2017 (S ZJ and

proper in this regard.

pass such other and further order or orders as deemed fit and

DRECTOB PROJEC|I!-!)
HMWS & SB, Khaira.abad,

H,,,''. ,. .d - F^.
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VERIFICATION

L, D. Sridhar Babu, Aged 58 years, Resident of Hyderabad, Occupation: Government Service,

working as the Director Project - I, HMWSSB, do hereby verify and declare that the contents of

the above Application are true to the best of my knowledge, information, as per official records,

legal advice and believe the same to be true, hence verified on this the L4ttt April, 2022 at

Hyderabad.

Counsel for the Respondent No.3

\*oa"x"^*
DTRECToR (PROIECTS-1J

HMWS & SB, Khairatabad,
Hyderabad - 500 004.

DIRECTOR(PROJECTS-|)
Hlnn/S & SB, Khairatabad,

l-lyderabad - 500 004.



D Sridhar Babu,
M.E., MIE.,

Director(Projects-I)
Hyderabad Metropolitan Water

Supply and Sewerage Board
5t" l.loor Admtnistrative t]uilding,

Khairatabad, ttydcrabad,5o0 OOa 1t.S.y IfVOIn.
w-ww.luderab-a_d.w.a!e,_.ss-y_,.i!

Metro Customer Care'lel: 155313

To

The Chief Engineer Lakes(OSD),
5"'floor, GHMC Head Office,
Tank bund, Hyderabad.

Sir,

In view of the above, it is requested tcr identifu suitable land to an extent of Ac.7.00 forcreation of a water body as water body should have a catchment and inlet drains & ouuet weir inorder to develop water body as per the *\* passed by NGT

: Hon'ble NGT Orders dt.L6.O3.2O2Z. \

Sub: HMWSSB - STP Circle -I - Hon'ble NGT, Chennai - original Application No.225 of2017 (SZ) NGT order dt:13.08.2021 & 16.03.2022 - Creltion of'water body of the
size Ac. 7.00 as compensation to replace the 30 MLD STp already constructed at
Lingumkunta - Request for idenl.ification of suitable land for creation of water body
to an extent of Ac.7.00 _ Reg.

Ref: 1. Original Application No.225 of 2Ol7
2. Hon'bre NGT order Dated:13.08.2021 & 03.02.202 2 & 16.03.2022
3. Lr. No. H M WSSB/STP/O. A.No.22 :j I 2O2I (SZ) I P r g.Report/20 22 I 47 - t, dt.07 .02.20224' FirstProgress Report submitted Oy nuWSSa on behalf of the':;J i"rponO-Jon
24.02.2022
5' Lr. No. H MWSSB/MD/NGT O.A. lJo. 2 25 of 20 17 / 2O2t -ZZl tZ4, Dt:09.04.2022

-0o0-

Please refer to the Hon'ble NGT order dt.13.08.2021 passed in oA.No.225 of 2017(sZ) withceftain directions, inter alia, the direction vide para no. 56(i) (e) and (vii), wfrite Jiposing of originalapplication, where in it was directed to submit progress ,.upori.

- Accordingly, tlr-e_first progress report was submitted before the Hon,ble NGT (sz) on dated24'02'2022 by HMWSSB vide reference 4th cited wherein it was requested the District Collector,
Ranga Reddy for allotment of Ac.7.00 land for ci':ation of alternate water body througn r"fe*ni" i;6& 5th cited.

The Hon'ble NGT order dt.03.02.2022 passed in OA.No.225 of 2017(SZ) has directed the
HMWSSB for creation of another water body with in l(One) year period. Fufther the Hon,ble NGTorder dt'16.03.2022 passed in OA.No.225 of zol7(sz) ride puru no.5, has directed the Chief
Secretary, State of Telangana to look into the issue and monitor ihe same at his personal level so asto give effect to the directions issued by the NGT in its letter and spirit to avoid further adverse
consequences of non compliance of the directions issued by the Hon,ble NGT.

Yours faithfully,

Direffi(Projects-I)
H.M.W.S. & S.B.

Chief Secretary, MA&UD for favour of kind information.
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D Sridhar Babu,
M,E,, MIE

Director(projects-Ij'
Hyderabad Metropolitan Water

5uppty and Sewerage Board
5,,, l,loor Administrative Arif Ol".,Khairatabad, lyderahad_ 500 oo< Cr,. i. ili,riiXl

,"HH,#,#f;fi,'#ft1,,

1
rax. o: +9r-+o isiiziss

To

The Chief Engineer,
trngation Department,
2'floor, Jal soudha, Hyderabad.

Sir,

sub: HMwssB - srP Circle -I-- Honble Nq qTl1 - Originar Apprication No.225 0f2017 (sz) NGr order ot:rs.oe-.l6i"r'a"i6.b:.2022 - a;;ffint wate, body or thesize Ac' 7'00 as compensation to rupl".J'ir,u :o-rvr-r'iti'.rl""dy constructed atHT#*:?1.;[:r[T,j"{",r:,i,i*,I,#1, suitabre ru;d r", i,"l,ion or water body

Ref: 1. OriOinalApptication No.225 of 20t72' Hon',bre NGT order D.,:g.'rg-oc.i6zr & 03-02.202 2 & 16.03.20223 . Lr. No. H M wss B/srp/o. 
1 T: 

2 ai-lil, ( &rtlr_ *"r* ;i;ii;: ;, il. 07 . oz.2o22!r.l;':{;isress Report subm*ted ov-iurfiisir il;il;;iij r,. responded on
5. Lr. No. HMWSSB/MD/NGT O.A. No22 5 of 20 t7 / 2021 _22 I LZ4, Dt:09.04.2022

Please referto the Hon'ble NGT order dt.13.0g.2021 passed in oA.No.225 of 2017(sZ) withfifil,,tl:Tlili;,ffiI;::'J,?:i[TriHi r##gr) and (vii), whi,e disposins oioiiginii

24022tij;:rb!il3lltug'",'ii:i[?:ffi"'-:r.xH:#l]ffi,Ei",:HIi#,,iJfl,[?i,3;,siH

ltifl:,lftv for allotmunt orltliloo'i".0 ror.*ut.nii.i*nu," water body throush reference 3d

The Honble NGT order dt'03'02'2022 passed in oA.N^o.225 of 2017(SZ) has directed the
HMWSSB for creation or unoir'"i*.i"rigv *i*, irli'oij'r"u' period. Further the Hon,bre NGT
order dt'16'03'2022 passed in on.rvozi'ri')oi')r+;';lJ para no.5, has directed the chief
secretary' state of reig.nsana I" rlliiri" the issue ari;;;il, 

lhu.ruTg at his personar rever so as::#'J;,:[T:? jff g'ffi :[J'"',,.fl 3I,.SL],T#;t],#f ,,*,*,ilLi:"*,orurther;;;;,;;
In view of theabove' it is requested. to identiff suitable. land to an extent of Ac.7.00 for:[il?:;n,ffif:IH#I";T,Hi,.iltffi###ent and inrei a,iint & ou,et *"i, i,

reCtu(Piojects-I)
H.M.W.S. & s.B.

Encl: Hon'ble NGT Orders dt.

a5^

lD for favour of kind information.
favour of kind information.

1. Copy submitted to

W6


